
THE GAUHATI HIGH COURT AT GUWAHATI

(TUCTI COUNT OF ASSAM, NAG-ALAI{D, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-70/ tgszt 5 6)Lt a

From

To,

Sub:

Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Paban Chandra Kalita,

Member, Motor Accident Claims Tribunal,

Goalpara.

Dated Guwahati the

Station leave Permission'

) ember, 2021.
("

Ref:- Your letter No. MACT/GLP/202U996 dtd' 01'11'2021

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyou

have been granted station leave permission from the evening of 03'11'2021

till the morning of 08'11'2021, as prayed for' The District & Sessions Judge'

Goalparaandinhisabsence,thenextseniormostJudicialofficeratthestationshall

remain in charge of his Court and office in his absence

Yours faithfullY,

sd,l

JT.REGTSTRAR (vrGrLANCE)

s$1
Memo No.Hc.vtt-7ol Lss2t r633't a' dated J' I l' uY
Copy to:

1. The District & Sessions Judge, Goalpara

2 e Project Manager, Gauhati High Court, Guwah a
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